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ConIUitlmcy Expenditure in Fourth Five 
Year Plan 

7981. SHRIB.K.DAS CHOWDHURY: 
Will the Minister of INDUSTRIAL DEVE-
LOPMENT, INTERNAL TRADE AND 
COMPANY AFFAIRS be pleased to state: 

<a) whether the Planning Commission has 
estimated that about Rs. 200 crores would 
be required for consultancy work during 
the Fourth Plan; and 

(b) ifso, whether, Government propose to 
take steps to reduce this amount to save 
foreign exchange? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI F. A. 
AHMED) : (a) In the course of a study on 
the requirements of consultancy services, a 
rough estimate of the scope of consultancy 
work arising during the erstwhile Fourth 
Plan (1966-71) was attempted in 1966. 
Taking into account the projects for which 
consultancy services have already been 
commissioned and adopting certain rough 
norms, it was estimated that for the Fourth 
Plan as tentatively formulated at the time, 
the value of consultancy service that was 
likely to be required would be about Rs. 200 
Crores. This does not represent the foreign 
exchange outflow on account of consultancy 
-..ice since a considerable part of the con-
sultancy work would also be carried out in the 
the country. 

No estimate has yet been prepared of the 
value of the consultancy services likely to be 
required for the Fourth Five Yeu Plan 
(1969-74) as now finalised by tho Planning 
Commission. 

(b) With a view to ensuring maximum 
possible utilisation of Indian consultancy 
Services, it has been laid down that wherever 
Indian consultancy is available it should be 
utilised exclusively, and if foreign consul-
tancy is also required, Indian consultants 
should also be associated and, as a rule, be 
the primary agency ~ployed for consul-
tancy. 

Steps have been taken to enlist technical 
consultancy firms operating in the country 
for definite fields of engineering and it is 
expected that in such cases where their ser-
vices can be utilised, foreign fechnical con-
sultancy would not be invited or permitted. 

Classification of Industrieo 

7982. SHRI B. K. DASCHOWDHURY : 
SHRI SITARAM KESRI : 

Will the Minister of INDUSTRIAL DE-
VELOPMENT, INTERNAL TRADE AND 
COMPANY AFFAIRS be pleased to state: 

(a) whether the executive committee of 
the Federation of Indian Chambers of 
Commerce and Industry has urged the 
Government to rationalise its approaches 
towards classification of industries for the 
purpose of industrial licensing, import licen-
sing, foreign collaboration and income tax 
concessions; and 

(b) if so, the reaction of Government 
thereto? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI F. A. 
AHMED) : . (a) Government have not 
received any such suggestions recently from 
the Federation of Indian Chambers of Com-
merce and Industry. 'i 

(b) Does not arise. 

Grindiag Machine Tool Plant at Ajmor 
7983. SHRI B. K. DASCHOWDHURY : 

SHRI GADILINGANA GOWD : ' 
Will the Minister of INDUSTRIAL DE-

VELOPMENT, INTERNAL TRADE AND 
COMPANY AFFAIRS be p\ased to state : 

(a) when the G~inding Machine Tool Plant 




